
THEGAUHATT HIGH coURT AT UWAHATI
(HIGH COURT OF ASSAM, NAGAI-AND, MIZORAM AND ARUNACHAL PRADESH)

OR DER

Dated, Guwahati the 6 $" February,2o25

The Registry of the Gauhati High Court,
No. HC.V-O9/2013/(ft.-2)/ tl6 /Estt' ###

Guwahatiherebypoststhefollowingofficers(belongingtoHighCouftservice)ofthePrincipal

Seat as mentioned against their names and assigns the following duties thereof:

Duties AssignedPosted asName & Present
Designauon

sl
No.

supervise/monitor their works with the assistance

of Deputy Registrar (Administration &

Digitization).

2. Shill monitor the cleanliness of the precincts of

the Gauhati High Court, Guwahati including the

residences/bungalows of Hon'ble Judges, ludges'

Guest House, the High Couft Museum etc'

3. Shall monitor the discipline/decorum, punctuality

and Attendance of all Officers up to the rank of

Joint Registrar belonging to the High Court

service (except the Translation Wing) and staff

with the assistance of Deputy Registrar

(Administration & Digitization) and @urt Officers'

4. ihall monitor the entire infrastructure and

construction works in the precincts of the Gauhati

High Court, Guwahati including the

reiidences/bungalows of Hon'ble ludges, Judges'

Guest House etc. and shall also look after the

general up-keep/maintenance of its electrical

ippliances along with overseeing its civil works'

5, eianning, management and arrangements of all

a"r"*oniul functions and programmes organized

by or on behalf of the Gauhati High Court

including distribution and printing of cards'

6. Shall act as Leave granting authority (except for

the Translation Wing) in respect of all non-

Gazetted employees of the Gauhati High Court'

Guwahati belonging to High Court service or

Gazetted Officers up to the rank of loint Registrar

Court service also as and when

Court officers and1. shall be the In<harge of

belonging to High

Shri Madhu Nath

Sarma, loint
Registrar
(Administration-II)
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loint Registrar

(Administration)1.



9. He shall report to the Registrar General, theRegistrar (Administration),
c.Lullrhrl"ii."'rrJUorrurr/ 

and the Registrar

10.Any other mafter entrusted by the Registrar

Joint
however,

staff/

delegated leave[The of aistr rReg
mAd nistration shal) t, be ranteds bythe rRegistra Esta bt( ishment)l

7 Sha look after the rsmatte pertain to theing
Establish ment Section and hold of Lokng Adalat.8 Sha ll look after the deta of noiling Class-ly IV

Fixed uaGsPaY E nmployees the Ga U hati
H hrg Court, Court nclud theng
residen buces/ lowsnga of Hon le

,b l Judges udges'
HGuest ouse etc with athe ssista nce of Deputy
ristraReg Adm tn( istration & D itizations a nd eth)rtCou Officers

GeneraT Registrars.

2. Joint Registrar
(Finance)

3, S}all. supervise matters related to preparation oftelephone directory cabnda
offic,al pads etc. 

-' " wrLr,.drs' greetings card'

5. Shall-work as Stamp Reporter and Commissionerof 
.Affidavits, as and when necessary and inaddition to own duties.

ry,

ration

I Shal be the In-cha ofrge the Acco U nts Sect,onand sha SU pervise its entire works
haS la rson ith State Government officia ls nFinance & Accou nts ma tters of the Ga Uhati H hICou Guwart, hati h5UC as sala tonpens med icalbilt reimbu rsement other reim bursemenB

etbudq etc and enSU re timely prepa ofpenslon pa ofpers officiaretiring ls of Hthe hrgCourt.

ti

(Adm
istra(J

6 Sha il be responsible to oversee itizationd,g worksnda ensure commely ofpletion its ta rgets
7 eH ilsha re toport the istra IReg General therRegistra tn nistratio and) the rRegudicial nIT) udiciaj d itizaI tion matters

An other duty entrusted theby rRegistra
Genera U rs.Registra

3
To perform duties
of Secretary to
Hon'ble the Chief duties

ilSha kloo rafte the ma ofna9ement the residential
ofSecretariat n'Ho ebt the Chief J ustice or an otherYa5 Hon bleby the Ch ief Justice.
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Shri Jayanta Kumar
Nandi, Joint
Registrar

4. Shall. act as Registrar (Contempt) and/or
lEn:,ory of any Judicial Section(s) of the
legistry, 

as and when necessary and in additionto own duties.

2.

Shri Nirod Sarma,
Joint Registrar

entrusted



lustice

Information Officer in RTI matte6'

2. Shall be the In-charge of the Paperbook Section

and monitor its entire works' Shall monitor the

iunCioning of the said sectlon(s) and visit it

regutarly to look after the punctuality of the

Offi cer/staff Posted there'

S, All matters related to functioning of the above

Sections shall be routed through the In-charge' 
-

q. iiuir u.t as signatory of all ludicial Sections of
' 
in" n"got y, as and when required and in

addition to own duties'

5. Shall aid the Rule Committee Section in matters

,egarOing amendment of Gauhati High Court

nuies in-conneAion with rules of the concerned

Section under her control'

O. itratt aeat with matters related to Gender

Sensitization & Internal Complaints Committee'

being its Member Secretary'

7. Shaliwork as stamp Reporter and Commissioner

of Affidavits, in addition to own duties'

a. ii" .h"ll report to the Registrar (ludicial & IT)-

cum-Public Information officer and loint Registrar

entrusted bY the Registrar

e Right to Information

as Assistant Public
thn-chaIthea be rgeSh

nd actaSectionRTI(

(ludicial).
9. Any other duty

Genera l/ Reg istra rs.

Deputy Registrar

(Paperbook &
Rn)

Smt. Panchai

Sarma, DePutY

Registrar
4

Registry

lan isteMaoflesfileavetheraftekloo1
theofstaffIVClass-and

danMastersU rtCoraSte phersof no9n-chaI r9e2
afterlookinda ngClerks

Pendinle I )Ru (Lrvofs natorya sigactSha
Iothea lsona dSectionAppeaSection

itsofbsencen aof istryNS Rego5ectlaludicil
nitioaddnandu redwhen reqandas

uct)

ment)

7961lesRudCon
&udicial n)Jistrarthetore RegshalShe port6

ristraloint RegndashbEstaI (Registra

Deputy Registrar

(Establishment)

Smt. Madhu

Chanda Das,

Deputy Registrar
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of1.

to own duties.

+. itralt work as Stamp Reporter and Commissioner

of Affidavits, as and when required in addition to

own duties.

5. Shall aid the Rule C'mmiBee Section in matters

iegatAing amendment of Gauhati High Court

Se"wices (lppointment, Conditions of Service &

Shall

Non-Ministerial

detailing.theirLaw
?

Criminal
the

In-charge,

q



.duty entrusted by the Reqistrar
istrars.

7. Any other

(Judicial).

Shri Surjya Kanta
Ramchiary Deputy
Registrar &
Drawing &
Disbursing Officer

Deputy Registrar
(Ovil Appeat)

1 Shall be Ithe n of-charge the Civil First(peaAp Section) a nd Civil Appea Appea )and look after its entire work.
mon itor the functionin of theI said sectio s andn(visit it to loo k after the ctuapun htlity eom staff posted there matters
function ng those sSection IIsha beth h the Iroug n-charge
Shall act as rRegistra Con( tem and)pt si9 ofnatory
a l, Judicia Sectio ns of the Reg as aistry nd hen

tn additio ton down uties
Shal work as Stamp aReporter nd Commiss tonerof tnAmdavits, addition to own duties

4 Sha ida the Ru e Committee Section n mattersregarding amendment of Ga uhati H h Cou rtrg
Ru les relati to theng ofmatters the Section U nde rh ts control

(i

istra

5 He sha il rt torepo the strarReg udJ tcta & IT)nda Jo nt rRegistra ud tcta )
6 rotheAny duty entrusted theby ristraReg

rs

7

Shri Hari prasad

Medhi, Deputy
Registrar

Deputy Registrar
(Contempt & Writ)

itor

r/

1 alSh be Ithe n-cha ofr9e the IeRU naOrig Side
ROS( v SectionContempt na d Writ Appea

and shall alook rfte its entire work, monfuthe nction in of theI sa id s andsection( itto look after the nctuapu of ethlity Office staffposted there. AI matters related Futo ntnctio nsthose Sections be routed h Ithethroug n-cha rge

istry,

uties

itio

Sha lt act a5 ristraReg
Until further

sorder( Also) act sig ofnatory Jud tclaSections of the Reg and when redrequ
nda n addition own d

Shal work AS Stam rp aReporte nd Commiss ionerof tn add n to own duties
4 Sha a id the Ru le Comm ittee Section n matters

aregarding mendme ofnt Gauhati h CouHig rtRules relati to theng matters of the USection nder
tsh

istrar udicial
0ud

5 He ilsha toreport the )Reg ( & IT)and ntJoi rRegistra tc,a r)
other uty entrusted theby

istrars
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6.

Appeal
(Second

Section
Shall

of
Ail related to

of
routed

2.

andrequired
3.

Section
Shall

visit

of
shall

2. (Contempt)
as all

as
to

3.

Affldavib,

control.

6. Any
Registrar



1. Shall supervise/ monitor the works of the Court

Officers.

2. Shall be the In-charge of the Correspondence

Section and oversee its functioning' Every matter

oi ,t" corr"tpondence Section shall be routed

through the In-charge, in normal circumstances'

3. Shall lssist the Joint Registrar (Administration) in

monitoring the cleanliness of the precincts of the

Gauhati nigtr court, Guwahati including the

residences/bungalows of Hon'ble Judges' Judges'

Guest House, the High Court Museum etc'

4. Shall assist the Joint Registrar (Administration) in

monitoring the discipline/decorum' punctuality

and Attendance of all Class-IV staff and their

deta ling

5 Sha assist the lo nt Reg istra r n

itoring th entire infrastructure and
mon

nstructi on ln the p reci ncts of the U hati
co
H i9h Court, Guwahati nclud n9 the

residences/bunga lows of Hon
,ble J udges,

Guest Ho etc. and shall also look after the

genera u keep/ ma ntenance of its electrica

app iances a long with oversee ng its works

5 sna I ist the lo nt Reg istra I (Adm n istration in
ass

pl ng management and arra ngements of
ann

ial functions a nd prog rammesceremon

by behatf of the Ga U hati H sh Court
or on

includ ng distribution a nd printing of ca rds

7 Shall look after the leave files of M n steria

Non M nisteria and Class-N staff of the Reg stry

in the absence of DePutY Registrar

(Establishment).

e. Loohng after the detailing of Stenographers'- 
Court itasters and Law Clerks in the absence of

Deputy Registrar (Establishment)'

g. ittuff uA a-s signatory of any ludicial Section(s) of

the Registry, as and when necessary and in

addition to own duties'

lO,Shall work as Stamp Reporter and Commissioner

ir ffioavits, as and when necessary and in

addition to own duties'

1l.Shall be responsible to oversee digitization works

and ensure timely completion of targets'

12.He shall report to the Registrar (Administration)'

& loint Registrarthe Registrar (Judicial & IT)

Shri Santanu Kumar

Deka, DePutY

Registrar
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(Administration)

works

Judges'

civil

)
all

organized

all

Deputy Registrar

(Administration &

Digitization)
8.



(Judtcta tn) case of ud tctal matters and JointistrarReg Adm( nistration)
31 Any other duty entrusted the ristraRegGenera rsRegistra

9
Shri Gandhi Ram
Kathar, Deputy
Registrar

Depury Registrar
(Revision)

Sectio

fu Officer/

1 IISha the In-cha ofr9e the Civil RevistonSection and Crim na Revision Section a ndafter its work. Ail matters rela ted tofunction ofrng those ns shall be routedroth U h theI The I shan-charge il visitthe sectio sn( ) ulareg andrly look after theunctuap andlty nctionin ofs the staff

stry,

lSsr

sha act as rRegistra and s foignatory
al Judicial Sections of Reg as and when

U redreq tn toaddition OWn duties
3 Sha work as Stamp Reporter and Comm onerof addition to own duties
4 Sha aid the Rule Committee Section tn ttema rsrega rding amendment of Uhati CouHigh rtRu les relati tong the matters of the Section U rndehis contro

(l

istra

5 He sha il rtrepo to the istrarRe9 ud icia & IT)nda Joint istra rReg J ud( ciar)
6 rotheAny duty entrusted theby istrarReg

rs

10.

Deputy Registrdr
(Finance) &
Drawing &

Disbursing Officer

4. Shall look after the work of Cashier, budget,a.c@unts etc. of the principal Seat of tm CauiaiiHiqh Court.
5. Shall take up matters with the Finance &

^ f::ji: ?T.:r deputed to rhe Resisrry.

". ::lT_,1" 
Joint Registrar (Finance) in finance and

- :..9rnE mafters only, as and when required./. Look after matters related to Account, and
llyncl of Ouuying Benches, if required andrefened to.

istra

B H sha toreport the Registrar Genera and theIReg Admi( nistration )
An rotheY duty entrusted theby aristrReg Genera

nctio

Disbu

1 Shal be the In -cha of thr9e e Acco unts Sectionand after entire works. The
ilshacharge look after the unctualp a ndityfu tnn of thes thposted ere

act as Drawing rs n9 Officer of theuhatl H hig
3 Sha ook rafte matters re tiIa tong leave ofHon ble Judges
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by

be

look
entire

In-charge.

posted there.
2. (Contempt)

the
and

inAffidavits,

Shri Prodip Sinha,
Deputy Registrar

shall look its In-

Omcer/staff
2. Shall &

Court, Guwahati.

q



n strationmAdistrarthe (and Reg

shall look after all its matters. The In-charge shall

look after the punctuality and functioning of the

Officeristaff posted there. All matters related to

functioning of the Section shall be routed through

the In-charge.
2. Shall be the In-charge of Chauffeurs and look

after their detailing.

3. Shall look after the general up-keep and well

being of the vehicles of the Registry as well as

their repairing.

4. He shall report to the Registrar General and the

Registrar (Administration).

5. Any other duty entrusted by the Registrar General

the Protocol Section and1. Shall be the In-charge of

and the Registrar (Administration).

11.

Shri Neil Jongske

Sangma, DePutY

Registrar

Copying Section and look after its entire works'

All matters regarding functioning of those

Sections shall be routed through the In-charge'

The In-charge shall visit the section(s) regularly

and look after the punctuality and functioninq of

the Officer/staff Posted there.

2. Shall act as Registrar (contempt) and signatory of

all Judicial Sections of the Registry, as and when

required and in addition to own duties'

3. Shall work as Stamp Reporter and Commissioner

of Affidavits, in addition to own duties'

4. Shall be responsible for equitable distribution of

newly filed cases for Stamp Reporting among the

concerned officers of the Registry.

5. Shall aid the Rule Committee Section in matters

regarding amendment of Gauhati High Court

Rules relating to the matteB of the Section under

his control.

6. He shall report to the Registrar (ludicial & IT)

and Joint Registrar (Judicial).

7. Any other duty entrusted by the Registrar

1. Shall be the In-charge of the Filing Section and

General/Registrars'

Deputy Registrar

(Filing & CoPYing)12.

Shri Newman l.
Sangma, DePutY

Registrar

Section and look after its entire works. All matters

related to functioning of the ffiion shall be

routed through the In-charge. The In-charge

shall look after the punctuality and functioning of

the Officer/staff Posted there.

1. Shall be the In-charge and signatory of the Bench

2. Shall act as signatory of all Judicial Sections of

Assistant Registrar
(Bench-I)

Shri Gregory

Daimari, Assistant

Registrar (Judicial)
13.
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Deputy Registrar
(Protocol)



3. Shall-wo* as Stamp Reporter and Commissionerof Affidavits, as and when required and in
addition to own duties.

required and tn
the Registry as and when

4 He sha toreport the istrar JReq ud cia & IT)
and Joint ristra JRe9 udicia( )

5 other dAny neuty trusted ethby istra fReg
raGene V rs.Registra

addition to own duties.

Shri Ajit Kumar
Kuli, Aqsistant
Registrar

Assistant Registrar
(Pending)

ctio
Officer/

1 ltSha be the In-cha a ndrge ofsigna thetory Civ
Ru e Pendi( Sectionng) a nd look after iLs entire
works A matters of atth Section sha I be routed

h the Ithroug n-cha Therge. In has.charge look
after the pu andnctuality fun n of thelng

staff posted there

Joi

S2 hal work Stam Re rp ndaporte mCom iss onerof Affidavits in addition to OWn duties
3 He sha toreport the strarReg & rr)

nda nt istra IReg ud) lcra( )
Iothe d enuty trusted ethby istrarReg

Gen rae t/ rsRegistra

15
Shri Indrajit Singh,
Assistant Registrar

Assistant Registrar
(Appointment &

Rutes)

3. Shall look after the leave, ransfer, Annual
Confidential Reports and att other matter retaiNg
to service of ludicial Officers of tne Cauhati iigf
Court.

4. Shall be the signatory of signatory of alt Judiciat
secttons of the Registry, as and when required
and in addition to own duUes.

5. Shall be th€ signatory of signatory of all Judiciat
secttons.of the Registry, as and when required
and in addition to own duties.

1 ilSha be the In-cha of therge Appointment & Rule
Comm ittee Section a nd kloo after its works
Shall ensu re timel dY ofrsposa matters relati tong
amend ment fra& m ofng Rules relati thto eng
Gauhati H h Cou rtrg

istra

5 He shal toreport istra rReg la nce(vigi )r JReg udicial( & ntJoiIT) ristraReg
ilance a nd(vig ) Joint rstraReg

otherAny duty entrusted theby arRegistr
Genera U istrarsReg

16.
Shri Hari Nath paul,

fusistant Registrar
(Protocol)

Assistant Registrar
(Protocol)

[In the same
capacityl

2. Detailing of protocol duties among staff of theProtocol Section.

1. Shall assisf
in its entire

Ithe n of-charge the Protoco Section
matters

(Protocot)RegistrarOeputy3. Shall report to the
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74.

as

(ludiciat

4. Any

entire
2.

the

(Judiciat).
6.



nistrationm )r Adthenda (Registra
GeneralIistrathed entrusted Regr byotheA utyny

and the Registrar (Administration).

Criminal Appeal Section and look after its entire

works. All matters of that Section shall be routed

through the In-charge. The In-charge shall visit

the section(s) regularly and look after the

punctuality and functioning of the Officer/staff

posted there.

2. Shall work as Stamp Reporter and Commissioner

of Affidavits, as and when required and in

addition to own duties.

3. He shall report to the Registrar (Judicial & IT)

and loint Registrar oudicial)'
4. Any other duty entrusted by the Registrar

nd signatory of the1. Shall be the In-charge a

General/Registrars.

Assistant Registrar

(Criminal APPeal)

Smt. ChristellYn S.

Marak. Assistant

Registrar
L7.

Officer/staff Posted there'

2. Shall work as Stamp Reporter and Commissioner

of Affidavits, in addition to own duties'

3. Shall look after the Shredder Room, Digitization

works and furnish weekly reports of digitized files

to the Deputy Registrar (Administration &

Digitization).
+. nJ shall report to the Registrar (Judicial & IT)'

loint Registrar (Judicial) and Deputy Registrar

(Administration & Digitization)'

5. Any other duty entrusted bY

Section

theofdan natorysigInthe -chargebeShall1
&RoomDisRule posal(

itsafterlookandSectionnalTribur'sneForei9
5SectionthoseofrSmatteAIworksrentie

e-chaInThe rg-chaInth rgeroutedbe
kloo afterna dus arlyre9sectio )theha visit n(s

ethofctionfunnd nganctuathe itypu

GeneraURegistrars.

the Registrar

Assistant Registrar

(Disposal, Records

& Fr)

Shri Sahidul Hoque,

Assistant Registrar18.

Sections shall be routed through the In-charge'

The In-charge shall visit the section(s) regularly

and look after the punctuality and functioning of

the Omcer/staff Posted there'

2. Shall be the signatory of signatory of all ludicial

Sections of the Registry, in addition to own

duties.

ntire

theofand signatoryn -chaI rgethebealShI
dnaonSectiStatementthnd eno aSectiDespatch

osethofAlleitsIaftelook

Shri Nabajyoti

Dutta. Assistant

Registrar
19.
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4.

Civil

RecordSection,

shall

through

mattersworks.

Assistant Registrar

(Despatch &

Statement).



icial

istra

Shal WOrk Stamp aReporter nd Commtsstonerof Affidavits IN addition to duties
He toreport the strar JReg ud( & IT)
and IRegistra

rotheAny duty entrusted theby rRegistra

Shri Pradip Sarmah,
Assistant Registrar

Assistant Registrar
(Finance )

4. Shall take up matteB with the Finance &Accounts Officer deputed to the Registry for itsdisposal.

1 Shal assist Ithe n-charge the Accou nts Sectio ntn the ofworks the Acco nU ts
2 haS mon itor eth time dly isposal of mattersrelati tong leave of Hon ble Judges
3 look after the WO ofrks budget,accounts ofetc. the Seat of the

H Court.i9h

5 Keep atrack nd mon itor the timely ofmatters to Accounts a nd Finance ofo Beutlying tfnches, ui redreq and referred to
be the signato ofry sig ilanatory l udiciaSections of the as nda when uiredreqan tnd add ition to duties.

5. He toreport the Registrar the
Adm n( istration and) the Joint istrarReg

by the Registrar General
istration).(Adm

7 A otherny entrusted
and the rRegistra in

27. Shri Dipak prasad,

Assistant Registrar
Assistant Registrar

(Bench-II)

2. Shall be the signatory of all Judicial Sections of
- 

the Registry, in addition to own duties.r. sf]l_w:rk as Stamp Reporter and Commissionerof Affidavits, if required and in addition to ownduties.
4. He shall report to the Registrar (Judiciat & IT),the Joint Registrar (Judicialj and Depufy Registrar(Bench).
5. Any other duty entrusted by the R€istrar

Officerl

1 ltSha be the nI e and-charg of thesignatory EenchSection and look n reti works AI mattersof that Section be routed thro h theug
cha Ther9e In-charge rafte thepunctua andlity functi ni of theng staffposted there

istrars.

22
Shri Manoj Kumar
Ojah, Assistant
Registrar

fusistant Registrar
(Filins-r)

I Shal thbe Ie ofn-charge the Fit ng Section n theabsence of Deputy rRegistra 6((Filing Copyi )n9and look after reenti

Page I l0

3.

4.

5.

as

own
shall

Joint (Judiciat).

20.

Cashier,

of
Section.

Shall

Principal Gauhati

Registry,

disposal
related

6. Shall
of

own
shall

General,
Registrar
(Finance).

duV

after its
shall

In-
shall look

its works.



z Snatt nof after the Punctua
the Officer/staff posted in the Filing Section and

ensure timely registration/filing of cases'

3. Shall work as Stamp Reporter and Commissioner

of Affidavits'
4. Shall be responsible for equitable distribution of

newly filed cases for Stamp Reporting among the

concerned Officers of the Registry in the absence

of Deputy Registrar (Filing & Copying)'

5. He shall report to the Registrar (Judicial & IT),

Joint Registrar (ludicial) and Deputy Registrar

(Filing & CoPYing)'

6. Any other duty entrusted by the Registrar

nd functioning oflity a

General/Registrars.

ljhall work as Stamp Reporter a

of Affidavits.
2. Shall look after the punctuality and functioning of

the officer/staff posted in the Filing section and

ensure timely registration/filing of cases'

3. Shall be the In-charge of the Copying Section in

the absence of Deputy Registrar (Filing &

Copying) and look after its entire works'

4. He shall report to the Registrar (Judicial & fD,

Joint Registrar (Judicial) and Deputy Registrar

(Filing & Copying).

5. Any other duty entrusted by the Registrar

nd Commissioner

Gene ra l/ Reg istra rs '

Assistant Registrar
(Filing-II)

Shri Hitesh Chandra

Das, Assistant

Registrar

This order shall come into immediate effect. Any grievance regarding the above

posting/duty assignment shall be made to the Registrar (Establishment)/In-charge. Any matter

incidental or ancillary to the above posting/duty assignment that may arise shall be decided by

the competent authority.
Sd/- Raktim Duarah

REGISTRAR GENERAL

I 5 0b-
Copy for information & necessary action to:

1.' The Registrar (Vigilance/ Admin/ ludiciau Estt.), G.auhit] High Court, Gyl!{ati: 
^i. ftr" ndirtrur-irm-erincipat dr"tary to t'ton'bie the Chief Justice, Gauhati Highcourt, G-uwahati'

i, ne Seiretary, Gauhati ffign couft Legaf Services Committee, Gauhati High Court' Guwahati'

4. The loint ndistrar (..........................), Gauhati High cou( Guwahati'

i, ne oeputv i.egistrjr (. ....................), Gauhati High co-urt, Guwahati'

s. m" rcitti^t {egistrai (......................1, Gauhati High court, Guwahati'

7, The Librarian- cum -Research Officer, Gauhati High Court, Guwahati'

8, The Special Officer (Translation Wing), Gauhati High Court, Guwahati'
g. rn" p'.j"6 Manager, Curniii Higf6orrt, Guwa[ati, with a direction to upload this order in the

official website of the Gauhati High Court.
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23.



10, The
11, The
12. The
13, The
14. The
15, The
16, The

6
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